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5. To provide any information to the Ad.iudicating Authority, National

Company Law Tribunal, Mumbai and /or to Gammon lndia Limited and

/or to the lnterim Resolution Professional .

6. To strike a compromise, if required, for and on behalf of the firm.

I hereby confirm to ratify all the acts done by the said attorney ,documents and

information provided by him on my behalf and on behalf of the firm ,namely,Raj
Kumar Contractor:

Dated :- March,29,2017

Place : Panipat Raj Kumar,
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